
FILING UNDER CLAUSE (CA) OF SUB-REGULATION 2 OF THE CIRP REGULATIONS 2016
NAME OF THE THE CORPORATE DEBTOR Angad Infrastructure Private Limited

DATE OF COMEMNCEMENT OF CIRP 25-Oct-18

LIST OF CREDITORS AS ON 22-03-2025
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1 Era Infra Engineering Limited    4,04,36,250.00 0.00 Operational 0.00 0.00 No 0.00% 0.00 0.00 4,04,36,250.00 0.00 Rejected as Time Barred

2
Sandeep Ramniwas Gupta & 

Co.
           64,600.00 2,500.00 Operational 0.00 0.00 No 0.00% 0.00 0.00 62,100.00 0.00

4,05,00,850.00 2,500.00 0.00 0.00 0.00 0.00 0.00 4,04,98,350.00 0.00
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